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SHAM @ KISHOR BHASKARRAO MATKARI                            Appellant (s)

                   VERSUS

STATE OF MAHARSHTRA                                         Respondent(s)

(With appln(s) for permission to file additional documents

Date: 28/07/2011    This Appeal was called on for hearing today.

For Appellant(s)
                         Mr. Uma Datta,Adv.

For Respondent(s)
                          Ms. Asha Gopalan Nair,Adv.

             UPON hearing counsel the Court made the following
                                 O R D E R

             Original     records   are    received.   Appellant    has
     already     filed     additional     documents.   No   pre-hearing
     steps. Hence, place the matter before the Hon’ble Court
     as per rules.

                                                        (Sunil Thomas)
                                                            Registrar
SB


